LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Monday, 19 March 2018 / 28 Phalgun 1939 (Saka)
2.00 PM

Question Hour: Starred Questions as shown in the separate list to be asked and replies
given.

Special Mention(Rule-280):
The following Members to raise matters under Rule-280 with the permission of the Chair:

Shri O.P. Sharma 6. Shri Jagdish Pradhan

Shri Vijender Gupta 7. Shri Akhilesh Pati Tripathi
Shri Mohinder Goyal 8. Shri Saurabh Bharadwaj
Shri S.K. Bagga 9. Shri Girshi Soni

Shri Manjinder Singh Sirsa 10. Shri Gulab Singh

Papers to be laid on the Table:
I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the following

II.

on the Table of the House:

I. Copy of the Economic Survey of Delhi for the year 2017-18 (English & Hindi).

II. Copy of Annual Report of Delhi Commission for Protection of Child Right for
2016-17 (English, Hindi, Urdu & Punjabi).

III. Notification  No.F.40(06)/FD/Rev-1I/DSC/2016/Pt.  File-II/DS-V/906  dated
20.8.2017 regarding Annual Report of the Delhi Financial Corporation for the year
2014-15 (English/Hindi version) and Annual Report for the year 2014-15 alongwith
Special Audit Report of Comptroller and Auditor General of India for the year
2014-15 (Hindi, English, Urdu & Punjabi).

Shri Kailash Gahlot, Hon’ble Minister of Transport to lay copies of the Annual

Report & Review of working of Delhi Transport Corporation for the year 2015-16

(English & Hindi) on the Table of the House.

Adoption of Reports:

L.

II.

Ms. Rakhi Birla

Shri Jagdeep Singh

to move that “This House agrees with the Second Report of the Business Advisory
Committee presented to the House on 16 March.2018”.

Ms. Rakhi Birla

Shri Ajesh Yadav

to move that “This House agrees with the Third Report of the Private Members’
Bills & Resolutions Committee presented to the House on 16 March 2018”.

Discussion on Motion of Thanks on Hon’ble Lt. Governor’s Address:
Shri Satyendra Jain, Hon’ble Minister to initiate discussion on the following Motion of
Thanks moved by him on 16 March 2018:

“That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered
to the Assembly on 16 March 2018.”

C. Velmurugan

19 March 2018 Secretary
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